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 Title:  Papers  laid  on  the  Table  of  the  House  by  members/Ministers.

 खान  मंत  (०ी  शीश  राम  ओला)  :  महोदय,  मैं  निम्नलिखित  पतों  की  एक-एक  पूति  (हिन्दी  तथा  अंेजी  संस्करण  सभा  पटल  पर  रखता  हूंः-

 (1)  नेंशनल  एल्युमिनियम  कंपनी  लिमिटेड  और  खान  मंत्रालय  के  बीच  तर्क  2008-2009  के  लिए  हुआ  समझौता  ज्ञापजा

 (Placed  in  Library,  See  No.LT  8686/08)

 (2)  हिन्दुस्तान  कॉपर  लिमिटेड  और  खान  मंत्रालय  के  बीच  वर्ष  2008-2009  के  लिए  हुआ  समझौता  ज्ञापन

 (Placed  in  Library,  See  No.LT  8687/08)

 (3)  मिनरल  एक्सप्लोरेशन  कारपोरेशन  लिमिटेड  और  खान  मंत्रालय  के  बीच  वर्ष  2008-2009  के  लिए  हुआ  समझौता  ज्ञापना

 (Placed  in  Library,  See  No.LT  8688/08)

 (SHRI  SONTOSH  MOHAN  DEV):  Sir,  I  beg  to  lay  on  the  Table  a  copy  of  the  Mid  Year  Review  (Hindi  and  English  versions)  of  the

 Central  Public  Sector  Enterprises  for  the  year  2007-2008  (April-September).

 (Placed  in  Library,  See  No.LT  8689/08)

 THE  MINISTER  OF  PARLIAMENTARY  AFFAIRS  AND  MINISTER  OF  INFORMATION  AND  BROADCASTING  (SHRI  PRIYA  RANJAN

 DASMUNSI):  Sir,  I  beg  to  lay  on  the  Table

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Film  and  Television  Institute  of  India,  Pune,  for  the

 year  2006-2007,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Film  and  Television

 Institute  of  India,  Pune,  for  the  year  2006-2007.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library,  See  No.LT  8690/08)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  HOME  AFFAIRS  (SHRI  SHRIPRAKASH  JAISWAL):  Sir  I  beg  to  lay  on  the  Table

 a  copy  of  the  Registration  of  Foreigners  (Amendment)  Rules,  2008  (Hindi  and  English  versions)  published  in  Notification  No.

 G.S.R  237  (E)  in  Gazette  of  India  dated  the  28th  March,  2008  under  sub-section  (3)  of  section  3  of  the  Registration  of  Foreigners

 Act,  1939.

 (Placed  in  Library,  See  No.LT  8691/08)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  HUMAN  RESOURCE  DEVELOPMENT  (SHRI  M.A.A.  FATMI):  Sir,  I  beg  to  lay  on

 the  Table-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Council  of  Educational  Research  and  Training,
 New  Delhi,  for  the  year  2006-2007.

 (ii)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  National  Council  of  Educational  Research  and  Training,
 New  Delhi,  for  the  year  2006-2007,  together  with  Audit  Report  thereon.

 (iii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  National  Council  of  Educational



 Research  and  Training,  New  Delhi,  for  the  year  2006-2007.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library,  See  No.LT  8692/08)

 (3)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Council  for  Teacher  Education,  New  Delhi,  for

 the  year  2005-2006.

 (ii)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  National  Council  for  Teacher  Education,  New  Delhi,  for
 the  year  2005-2006,  together  with  Audit  Report  thereon.

 (iii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  National  Council  for

 Teacher  Education,  New  Delhi,  for  the  year  2005-2006.

 (4)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (3)  above.

 (Placed  in  Library,  See  No.LT  8693/08)

 THE  MINISTER  OF  STATE  IN  THE  DEPARTMENT  OF  INDUSTRIAL  POLICY  AND  PROMOTION,  MINISTRY  OF  COMMERCE  AND

 INDUSTRY  (SHRI  ASHWANI  KUMAR):  Sir,  I  beg  to  lay  on  the  Table  a  copy  of  the  Newsprint  Control  (Amendment)  Order,  2008

 (Hindi  and  English  versions)  published  in  Notification  No.  S.O.  892  (E)  in  Gazette  of  India  dated  the  17"  of  April,  2008  issued

 under  section  18G  of  the  Industries  (Development  and  Regulation)  Act,  1951.

 (Placed  in  Library,  See  No.LT  8694/08)

 THE  MINISTER  OF  STATE  IN  THE  DEPARTMENT  OF  COMMERCE,  MINISTRY  OF  COMMERCE  AND  INDUSTRY  (SHRI  JAIRAM

 RAMESH):  Sir,  I  beg  to  lay  on  the  Table-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Indian  Council  of  Arbitration,  New  Delhi,  for  the  year
 2006-2007,  along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Indian  Council  of  Arbitration,
 New  Delhi,  for  the  year  2006-2007.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library,  See  No.LT  8695/08)

 (3)  A  copy  of  the  Memorandum  of  Understanding  (Hindi  and  English  versions)  between  the  MMTC  Limited  and  the  Department  of

 Commerce,  Ministry  of  Commerce  and  Industry,  for  the  year  2008-2009.

 (Placed  in  Library,  See  No.LT  8696/08)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  HUMAN  RESOURCE  DEVELOPMENT  (SHRIMATI  D.  PURANDESWARI):  Sir,  I

 beg  to  lay  on  the  Table-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Indian  Institute  of  Technology,  Bombay,  for  the  year
 2006-2007.

 (ii)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Indian  Institute  of  Technology,  Bombay,  for  the  year



 2006-2007,  together  with  Audit  Report  thereon.

 (iii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Indian  Institute  of

 Technology,  Bombay,  for  the  year  2006-2007.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library,  See  No.LT  8697/08)

 (3)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Indian  Institute  of  Technology,  Guwahati,  for  the  year
 2006-2007.

 (ii)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Indian  Institute  of  Technology,  Guwahati,  for  the  year

 2006-2007,  together  with  Audit  Report  thereon.

 (iii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Indian  Institute  of

 Technology,  Guwahati,  for  the  year  2006-2007.

 (4)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (3)  above.

 (Placed  in  Library,  See  No.LT  8698/08)

 (5)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Atal  Bihari  Vajpayee  Indian  Institute  of  Information

 Technology  and  Management,  Gwalior,  for  the  year  2006-2007.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Atal  Bihari  Vajpayee  Indian

 Institute  of  Information  Technology  and  Management,  Gwalior,  for  the  year  2006-2007.

 (6)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (5)  above.

 (Placed  in  Library,  See  No.LT  8699/08)

 (7)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Indian  Institute  of  Information  Technology,  Allahabad,
 for  the  year  2006-2007.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Indian  Institute  of  Information

 Technology,  Allahabad,  for  the  year  2006-2007.

 (8)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (7)  above.

 (Placed  in  Library,  See  No.LT  8700/08)

 (9)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Board  of  Apprenticeship  Training  (Northern  Region),

 Kanpur,  for  the  year  2006-2007  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Board  of  Apprenticeship

 Training  (Northern  Region),  Kanpur,  for  the  year  2006-2007.

 (10)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (9)  above.

 (Placed  in  Library,  See  No.LT  8701/08)

 (11)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Institute  of  Technology  Karnataka,  Surathkal,
 for  the  year  2006-2007  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  National  Institute  of  Technology



 Karnataka,  Surathkal,  for  the  year  2006-2007.

 (12)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (11)  above.

 (Placed  in  Library,  See  No.LT  8702/08)


